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Outward No. PVPGH Sangli/O.A. no. 90/ Green Tribunal/ 2.2. 12s20 

To, 

RIENTTO 
INFORMATNON 

The Honouarable National Green Tribunal, 
Western Zone 

Pune 

Subect: Submission of response in 0.A. 90/2023 (Ravindra Walwade versus P.V. P. 

Government Hospital Sangli) 

dte o2-12-4 

Reference: 0.A. 90/2023 (Ravindra Walwade versus P.V. P. Government Hospital Sangli) 

Honourable Sir., 
With reference to above cited subject, please find the point-wise reply as per follow: 

1. Application for Consent for authorization was submitted to Maharashtra Pollutio1 

Control Board vide number MPCB-consent-0000227461 dated 01.12.2024 to obtain 

(enclosed as Annexure R-1): 
a) Consent to establish/operate/renewal of consent under section 25 and 26 of the Water 

(Prevention and control of pollution) Act 1974 as amended; 
b) Consent to establish/ operate/renewal of consent under section 21 of the Air (Prevention 

and control of pollution) Act 1981 as amended; 
c) Authorization renewal of authorization under Biomedical Waste Managemnent Ruies 

2016 as amended. Hazardous waste (M & TM) Rules 2016, in connection witn 

my/our/existing/proposed activity from the premises. 
2. P.V. P. Government Hospital Sangli is registered with M/S Surya Centre Treatment 

Facility Private Limited Sangli for management of biomedical waste in accordance with 

the provision of biomedical waste management Rules 2016 as amended and in 

compliance with the provisions CPCB guidelines up to 31.03.2025 (enclosed as 
Annexure R-2). 

3. The proposal to establish ETP, STP and underground drainage system was submitted to 

the Commissioner, Medical Education and Research for administrative approval no. 
389/2024 dated 30.11.2024. 

4. At present, the waste water from hospital is discharged to STP plant of Sangli Mirai 

Kupwad Municipal Corporation which is operating at Hanuman Nagar Sangli. Th. 

capacity of said STP is 22 MLD of water per day. 
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5. As sOon as administrative approval from Government will be received, the work to 

establish STP, ETP and underground drainage system will be started. 

Therefore, it is prayed that kind consideration should be given to above mentioned points. The 

hospital is a Government hospital and per day many needy and poor patient takes treatment from 

the hospital either free of charge or at very minimum cost. So, kind consideration be given to the 

hospital and the proposed fine should be waived-off. This is humble submission. 

Thanking you. 
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Yours faithfully, 

Dear 
P.V. P. Government Hospital Sangli 

District Sangli 
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MAHARASHTRA 

Sir, 

Application for Consent/ Authorisation 

We hereby apply for 

1. Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, I974 os amended. 

2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of Polution) Act, 1981, as amended. 

3. Authorization/renewal of authorization under Bio-Medical Wastes Management Rules, 2016 as amended, Hazardous waste (M,& TM)n Rules, 2016, in connection with myfourlexisting/proposed activity from the premises as per the details given below. 

1.General information 

UAN No: 
MPCB-CONSENT-0000227461 

Industry Information 

fndustry Type: 

Maharashtra Pollution Control Board 

Consent To: 

Operate (Plain Renewal) 

R30 Health-care Establishment ( Red 
as defined in BMW Rules) 

Consent to Establish Detalls 

Consent to Establlsh No. 

-22/2012 

Prevlous Consent No. 
MPCB/PAMS/BMWKP-9807-12/KP 22-01-2013 

Dr. PRAKASH DATTATRAY 

Moblle No 
9422040331 
PAN No 

Category: 

Telephone/Fax 

Address 

Submit to: 

First Name Father/Husband Name 

SRO - Sangli 

SANGLI 

Consent to Establish date 
01-01-1970 

Perticulars of Applicant (Owner/Occupier/Any other Authorised Person) 

Previous Consent date 

Application submitted on: 
01-12-2024 

Scale: 

S.SI 

Consent to Establish Valid Upto 
01-01-1970 

Previous Consent Valid Upto 
28-02-2013 

AAXPG4371R VANKATESH-SHRAUSTEE R-BANGLOW MADHAVNAGAR RAD GOLDEN PARK 

Last Name 
GURAV 

Emai! 

pvpghsangli@yahoo.in 
Pin Code 
416410 

Designation 
DEAN 

Aadhar No 
849738686737 
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2. Health Care Facility (HCF) Information 

a) Name of the Health Care Facility 

PADMABHUSHAN VASANTDADA PATIL GOVERNMENT 
HOSPITAL, SANGLI 

b) Address for Corrspondance 
Pin Code 

416416 

Survey/Gut No. 
141/1 

Area/Locaity 
Sangli City 

2 

c) Onwership of Facility 

State Govermment 

Name of the Department 

Land Ownership 

1 

Self Owned 

d) Month and year of commissioning of the HCF 

01/01/1970 

e) Area of the Facility / Hospital 

) Total plot area (in square meter) 
122417.40 

Latitude (in degrees) 
) Enter Latitude and Longitude of site (ln degrees) 

No 

g) Does HCF have Operation Theatre 

Number of 0T 

h) Does HCF have Laundry facility in premises 

No of Washing Machines 

) Does HCF have Canteen/Cafeteria facility in premises 
Area (Sq.Ft.) 
101.17 

Nos 

160 

3.BMW Authorization Detalls 

a) Type of health treatment system 

Medicine 
b) Government Notification Details 

Dlstrlct 

Sangl 

i) Does HCF have Hostel/Residentíal quarters in premises 

Name of premlses /Bullding 

Anea (Sq.Ft.) 
1011.71 

CIVIL HOSPITAL 

Email 

12.80 

pvpghsangll@yahoo.In 

Capacty (Kg/Cycle) 
50.00 

Total No, of Persons / Resldentlal Total Water Consumption (CMD) 

MEDICAL EDUCATION AND DRUG DEPARTMENT 

i) Buit up area (in square meter) 
80937.12 

Water Consumptlonjday (CMD) 
1.00 

Yes 

Yes 

No of Cafeteria 
1 

Yes 

80 

Total number of Beds Government Notification No Date of Notification 

CityTown 
Miraj 
Road/Street 
CIVIL CHOWK 

Webslte URL 
NA 

ii) Open Plot Area (SqMtr) 
40468.56 

Longitude (ln degrees) 

7 

Total No. of Rooms /Quarters 
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A Diagnostic and Pharma Facilities available in Premises 

Pathology Lab 

Blood Bank 

No 

Sr. No Category 

2 

3 

d) Whether HCE intended to Sale / Handover iguid BMW for R&D pùrpose 

No 

Categony wise Bio-Medical Waste Collected, Treated, Disposed 

Yellow 

Red 

Yes 

Blue 

White Translucent) 

1970 85629 

CTF Name 

Yes 

Yes 

4.Consent Detalls 

a) Sources of Water 

) Surface Water 

W Ground Water 

i) Tanker Water 

Type of Waste 

Yes 

Mun Corporation Miraj Sangli 100 

b) Water Consumption Details 

Raw Water (CMD) 

c) Solled Waste 

Do you Have Equipment Instatled for Pretreatment of Yellow (g), (h) Category Waste 

No 

a) Hum¡n Anatomical waste 

b) Animal Anatomical Waste 

Common Facility Membership Details (CTE) 

No 

23-08-1970 

e) Chemical Waste 

Whether you have establish a Bar-Code system for Bag or Containers contaning Bio-Medical waste 

Average Samples/day 

M/s. Surya Central Treatment Facility, Sangll 

Number of Bags used/MQnth 

d) Expired or Discarded Medicines 

) Chemical Liquid Waste 

g) Discarded linen, mattresses, beddings contaminated with 

blood or body fluid. 
h) Mcroblology Biotechnology and other clnlcal laboratory 
waste 

a. Glassware 

Contaminated waste (Recyclable) 

Waste sharps including Metals 

b. Metallic body implants 

Name of the water supply Water Consumption Quanttty (CMD) 

Recycle Water (CMD) 

Membership Number 
SC20242504570 

(Kg/M) 
Quantity not to exceed 

1500.00 

300.00 

1250.00 
1300.00 

1250.00 

1150.00 

1205.00 

1200.00 

1200.00 

700.00 

100.00 

Issued Date 

31-03-2025 

1500 

Total Water Quantity Requirement (CMD) 

400 
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75.00 

C) Water consumption for different uses (CMD) 
Purpose 

Domestic Pourpose 

Pathology Laboratory, Floor washing, 
Operatlon Theater 
Laundry 

Industrial Coollng,spraying In mine pits or 
boller foed 

Total 

d) Waste Waster Treatement 
Have you installed STP or ETP 
Yes 

1.Sewage Treatment Plant: Yes 
2. Effiuent Treatment Plant: Yes 

3. Combined Treatment Plant: No 

Sewage Treatrment Plant 

25.00 

Capacity(CMD) 
111,00 

Primary: Yes Prlmary Treaternent: 
Secondary: Yes Secondary Treatement: 
Tertiary: Yes Tertiary Treatement: 
Advance: Yes Advance Treatement: 

Effluent Treatment Plant 

Capacity(CMD) 
10 

Preliminary: Yes Preliminary Treatement: 
Primary: Yes Primary Treatement: 

Secondary: Yes Secondary Treatement: 
Tertiary: Yes Tertlary Treatement: 
Advence: Yes Advnce Treatement: 

e) Other waste generation details 

1) Municipal Solid Weste 
a) Blodegradable Waste(kg/day) 

Air Pollution 

Whether D.G. Set installed 
Yes 

Consumption|| Emluent 

88.0 

10 

| 2.0 

100.00 

100 

Generation 

Reverse Osmosis 

79.5 

Prallminary: Yes Preliminary Treatement: . Bar Screens, Grit Chamber,Oil & Grease Removal 

0.5 

0 

88.00 

Disposal 

Recycle, Local Bodies Sewer,On Land For 
Gardening 
Recycle,On Land For Gardening 

b) Recyclable Waste(kg/day) 

Recycle,Local Bodies Sewer,On Land For 
Gardening 

Anaerobic Treatment Systern,Activated Sludge Process (ASP),Secondary Clariier 
Sand & Carbon Filter,Chlorination 

NA 

Capacity(KVA) Make Fuel Used Fuel QTY| Unit Stack Helght n meter 

Bar Screens,Grit Chamber,Oil & Grease Removai 
Neutralization Tank,Primary Clarifier / Settling 
Anaerobic Treatment System,Activated Sludge Process (ASP),Secondary Clartfier 
Sand & Carbon Filter,Chlorination, UV Treatment 

Reverse Osmosis 

c) Domestic Hazardous Waste(ka/day) 

Accoustlc Enclosure for nolse control 
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o you have Boller Installed 

No 

Particulate matter 

Nitrogen oxides 

HCL 

Do you have adequate facility for collection of samples of 
Publication "Emission regulations Part-lil" ( December, 1985 ) 
Port hole 

Total Dioxins and Furans 

Hg and ts compoUnds 

No 

Parameter 

MS 

N 

Mode of Disposal of Boiler ash 

No 

Hazardous Waste 

CHWSDF Details 

CHWTDF Facilty Name 

Description 

Diesel 

Provision Of Aitennate Electric Supply 

Hazardous Waste Details 

Quantlty of ash generated from Boller (Tonnes/ month): 

Incineration Ash 

STPIETP 

Used Ol 

Whether you have provided Online Continuous Emission Monitoring Systems (0CEMS) 

50.00 

Separate Electrlcity Meter Provided to Pollution control Devices 

Description 
NA 

Non-Hazardous Waste aspect 

Platform 
No 

SURYA CENTER TREATMENT FACILITY PVT LTD 

50 mg/Nm3 

Quntity 

5. Additional Information 

Permiss0ble Limnlting concentration 

400 mg/Nm3 

50 mg/Nm3 

0.05 mg/Nm3 

0.1 ng TEQ/Nm3 (at 11% 02) 

Ltr/day | 4.50 

emissions in the form of port holes, platform, ladderetc. As per Central Boar 

37.3 

Waste Category 

35.3 

UOM 

0 

Treatment 
NA 

NA 

Do you have Blo Medical Waste Management Committee Constituted 

0 

0 

Ist Date 

NO 

Ladder 
No 

0 

0 

Latest 3 Sampllng Dates 

NA 

CHWTDF Membeshlp Number 
SC20242504571 

Quantity in MT/Month 

Treatment 

2nd Date 

NA 

0 

NA 

NA 

0 

3rd Date 

Remarks 
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Yes 

Average Cost (0&M) for ETP/STP 
6500000 

Average Cost of APCD RS/Year 
1000000.00 

Brief details of tree plantationgreen belt divelopment withln applicant's premises 
Open Space Availabiity Plentatlon Done On 

120 40468 

Whether Environmental Statement submltted 
NO 

Ervironmental Statement submitted Date 
01-01-1970 

Any other additional informatlon that the appllcants desires to glve 
Do you have infection Control Commnittee Constituted 
No 

6. Financial Details 

Bank Gurantee Number 

Is there any Bank Gurantee Impose on you during prevlous ConsentAuthorlzatlon period. 
No 

Date 

Bank Gurantee Number 

01-01-1970 

Additional Bank Gurantee Details, if Any 

(b 

Date 

01-01-1970 

Valid Up To 
NA 

Valld Up To 

NA 

Number of Trees Planted 

220 

Amount 

0 

Amount 

Bank Name 

NA 

Bank Name 

NA 

Branch 

NA 

Branch 
NA 
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4 

2 

3 

Certificate #:SC20242504570 

Offline Verification 

SURYA CENTER TREATMENT FACILITY PVT. LTD. 

CST.NO. 79,79A, 80 ARWADE MILL, BALAJI MILL ROAD, NORTH SHIVAJI NAGAR, SANGLI 416416 

Tel. No..8411811005 Mob: 9823184999. GSTIN -27ABJCS9911R1ZC 

MPCB Licener No. :Format 1.0/CC UAN No. 0000146751/CR/230200193211R1ZC 

Authorized Person of HCE 
(Name and Designation) 

BNH Issue Date 

Bombay Nursing Home Act Registration Details 
BNH Registration Number 

Total Number of beds 

This is to certify that Padmabhushan Vasantdada Patil Government Hospital Sangli, Civil CHowk, Sangli., 

,Sangli City, Tal. : Miraj, Dist. :Sangli, Pin: 416416 is registered with Surya Center Treatment Facility Pvt. 

Ltd. Sangli for Management of Bio Medical Waste in accordance with, the provision of Bio Medical Waste 

Managerment Rules, 2016, as amended and in conmpliance with the provisions of CPCB guidelineds. 

BNH Validity (Form 'c) 

Date of Registration 
Common Treatment Facility Reistration Details 

No. of Beds Registered 
Registration Validity 

BIO MEDICAL WASTE DISPoSAL PLANT 

No. of Beds Registered 

Renewal of CTF Mermbership (if Applicable) 
Renewal Date 

Concent/ CCA Number 
Issue Date 

Registration Certificate 

MPCB Consent (Establish/ 1st Operate/Renewal) Details 

Validity Upto 

R2 

222P1C 
217159 

Remarks: CCA NOT OBTAINED APPLICATION NOT SUBMITTED. 

Dr. Prakash Dattatray Gurav 
Dean 

Not obtained 

Online Verification 

Not Available 
390 
Not Available 

01-11-2024 
390 
31-03-2025 

31-03-2025 
390 

22/2012 

MPCB/PAMS/BMW/KP-9807-12/KP. 

Date: 30-11-2024 

22-01-2013 
28-02-20013 

T�ghau ajea 
Authorized Signature 
Name: Meghna Kore 
Designation: Director 
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